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bas' already been paid. The balance 
amount of Rs. 2,6(),646.S'O could not be paid 
to them due to some anamolies in the bills 
and the matter is under reference with the 
Burdwan Municipality. 

(c) Some of the items of service such as 
conservancy, lighting and water distribution 
etc. are being managed by the Railways 
themselves and therefore the question of 
l'ayment of service charges at consoHdated 
rates is under examination in consultation 
with the Ministry of Finance. 

Additional FlIDds to States for Health 
Care During 1985-86 

4262. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Central Government have 
provided additional funds to different States 
to provide proper health Care in 1985·86; and 

(b) if so, the amount of additional fund 
provided by the Centre to Orissa for proper 
heal th care during the above year and' the 
details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY ,WELFARE 
(SHRI S. KRISHNA KUMAR): (a) plan 
outlays for health sector programmes have 
been stepped up in the 7th Five Year Plan. 

(b) The following outlays have been 
approved for Orissa under the Health Sector: 

Rs. in lakhs 

7th Five Year Plan. Rs.5450.00 

Annual Plan 1985-86 Rs. 1010.00 

Proposal to Develop Ayurveclic Research 
Centre Poojapura Trivandrum 

42j3. SHRI A. CHARLES : Will the 
,Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether there is any proposed pro· 
ject for developing the Ayurvedic Research 
Centre, Poojapura~Trivandrum pending with 
Government; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
nBPARTMENr OF FAMILY WELFARB 
(SHRI S.KRISHNA KUMAR): (a) and (b). 
The proposal fol' establishing a Post~ 
Graduate Centre of Ayurvcdic Studies at 
Poojapura· Trivandrum is not being taken up 
due to financial constraints. 

Collaboration Offer of Norway in the 
Field of ShipbufJding 

4264. SHRI A NANTA PRASAD SETHI: 
Will the Minister of TRANSPORT be pleased 
to state: 

(a) whether it· is a fact that Norway ha~ 
offered to collaborate with India in tht. 
field of shipbuilding; 

(b) if so, whether any agreement has 
been reached in this re~ard; 

cc) whether other countries have also 
offered their co-operation in this field; and 

(d) if so, the details thereof. 

THE MINISTER OF STATE IN THE 
DEPARTfvfENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) Yes. 

(b) Yes. The -details are as follows: 

(i) An agreement for design collaboration 
has been entered into with Mis Ship-
ping Research Services, Norway by 
Hindustan Shipyard Limited, Visakha. 
pafnam for construction of 42.750 
DWT bulk carriers for Shipping 
Corporation of India. 

(ii) Mis Garden Reach Shipbuilders & 
Engineers, Calcutta have entered into 
an agreement with MIs UIstejn Trading 
Limited, Norway for frantler of 
technology on behalf of the Consor-
tium of four Indian shipyards viz. 
Hindustan Shipyard Limited, Goa 
Shipyard Limited, Garden Reach 
Shipbuilders & Enginrers and Hooghly 
Dock & Port Engineers for construc-
tion of Offshore Platform Standby-
cum .. Sppport vessels .of Oil and 
Natural Gas <tCommission. 

(iii) The proposal of Mis Sesa Goa, 
Panjim for foreign collaboration with 
MIs Vaagan verft of Norway for the 




